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             UPON hearing the counsel the Court made the following
                                O R D E R

       Further   arguments      of    Mr.     Pradeep    Sancheti,      learned   senior

counsel for respondent Nos. 4 to 10 are concluded. Then, Mr. Ram

Jethmalani, learned senior counsel for the appellant-Bank made his

reply submission.

       Learned counsel for the respondents are permitted to file



their written submissions including cross objections by Monday,

the    9th   February,    2015       after    duly      serving   a    copy   upon   the

appellant’s counsel. Thereafter, learned counsel for the appellant

is    also    permitted    to        submit       his   written       submissions/cross

objections by Thursday, the 12th February, 2015.

       The matters are reserved for judgment.
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